
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 
SOUTHERN ZONE AT CHENNAI 

ORIGINAL APPLICATION NO. 40 OF 2025 (SZ) 
(Transferred from O.A. No. 07/2025 of the Principal Bench, New Delhi) 

IN THE MATTER OF: 

Tribunal on its own motion SUO MOTU 
Based on the News Item in The Hindu dated 25.12.2025, 
“Age-old Channels have become open drains for 
Discharging raw sewage in Tiruchi”.     

..Applicant(s) 

Versus 

The Commissioner, 
Tiruchirappalli City Municipal Corporation and Ors.  

…Respondents 

 

REPORT FILED BY THE 1st RESPONDENT –  

TIRUCHIRAPALLI CITY MUNICIPAL CORPORATION 

 

 

 

 

 

 

 

M/s. S SARAVANAN  
E KARTHIKEYAN  

COUNSEL FOR 1st RESPONDENT 
74-76, II FLOOR, MARSHALLS ROAD, EGMORE,  

CHENNAI – 600 008.  


















